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Shri Maurya: Once a Question is
before the House, it becomes the
right of every Member to ask sup-
Pplementary questions.
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The Minister of State In the Minis-
try of Labour, Employment and
Rehabllitation (Shri D. R. Chavan):
(a) 1,35,638 persons or 39140 families
have arrived from Burma upto
5-3-1966. Of these, roughly 70% or
21100 families weuld require rehabi-
litation assistance and the balance
are expected to rehabilitate them-
selves by their own efforts, Rehabi-
lation assistance has s0'far been
given to 13778 families. Statewise
break-up is given in statement No. 1
laid on the Table of the House
[Placed in Library, Sec, No. LT-
5878(i) /66]. Rehabilitation assistance
is yet to be given to the remaining
7322 families.

Repatriation under the Indo-Ceylon
Agreement 1964 has not yet com-
menced. The question of the rehabi-
litation of repatriates from Ceylon
does not, therefore arise at present.

(b) and (c). Measures taken for
the rehabilitation of the repatriates
from Burma are indicated in state-
ment No. TI laid on the Table of the
House. [Placed in Libmary, See No.
LT-3787(4) /68).
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Statewise breakup of the repatriates
from Burma who have arrived by
sea is given in statement No, II
laid on the Table of the House.
[Placed in Library, See No. LT-5787
(iii) /66]. Statewise details of the
repatriates who have arrived by air
are pot known,

A sum of Rs. 112.39 lakhs has been

sanctioned to various State Govern-

mentg for the rehabilitation of repa-
riateg from Burma. Figures of actual
expenditure incurred by the State
Governments are, however, mnot
available. Thig information is being
collected and will be placed on the
‘Table of the Sabha.

If the answer is so
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Table of the House.
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Shrt D. R. Chavan: In the three
statements that have been placed on

the Table of the Sabha, all the details
have been given,
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Shri D. B. Chavan: As regards
employment for these persons, the
Employment Exchanges are there;
these persoms Save got to register
themselves in the Employment Ex-
changes and when vacancies become
available, the placements would be

made,
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Shri M. L, Dwivedi: My question
was this: about 150 families have ar-
rived from Burma; there is arrange-
ment for loan and allotment of shops
in Delhi but the conditions are such
that these people are not able to take
any advantage of the facllities, I
want to know why this is not being
done in Dethi itself.

Shri D. R. Chavan; I am not aware
of the fact that 150 families have
come to Delhi. As a matter of fact,
some persons put in applications for
allotment of shops and the matter
was taken up with the Ministry of
Works & Housing. As a matter of
fact, there were no ‘shops available
and, therefore, they could mnot be
glven,
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Shri D. R. Chavan: That enquiry
has been made and the Ministry of
Works & Housing have intimated to
us that shops are not available.

Shri P. C. Borooah: May I know
whether it is a fact that the Delhi
Administation could not grant the
rehabilitation loan of Ra. 2,000/- to
families on account of the fact that
they could not satisfy the impossible
condition of having some sort of
shops or factories and {f so0, may I
know how these destitutes are expect-
ed to have shops or factories in order
to get this loan?

Shri D. R. Chavan: I am not aware
of any such case. If any particular
case with a particular reference is
brought out, we wiji look into it.

Shri Bhagwat Jha Asad: The long
statement says that 135,636 people
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have come. May I know whether
the Government have got the infor-
mation correctly I would also like to
know how many of them have asked
for various kinds of help, either loan
or grant, and how far the Govern-
ment has been able to accommodate
them.

Shrli D. R. Chavan: That has been
given in the statement laid on the
Table of the Sabha and I will invite
the attention of the hon. ‘member to
that.

Shri Bhagwat Jha Azad: 1
seen al] the statements.

Shrl D. R. Chavan: In Statement I,
it is mentioned that 13,778 families
have been given rehabilitation assis-
tance. So far as the employment as-
pect is concerned, 3287 persons have
been employed.

Shri Subodh Hansda: Leaving aside
the steps taken to rehabilitate all the
people, I would like to know whether
the Ministry have assessed the pro-
perty that the repatriates have left
in Burma and if so, whether the Gov-
ernment propose to give them com-
pensation on the basis of that.

Shr! D. R. Chavan: As regards the
assets that were left behind, 1 have
not got the information. It pertains
to the Ministry of External Affairs,
As regards the compensation to be
paid, that also pertains to the Minis-
try of External Affairs.

Shri 8. C. Samanta: May I know
which of the States mentioned in
the statement have accepted the land
colonisation scheme of the Central
Government and how many families
have been rehabilitated by this
scheme?

Shri D, R. Chavan: The land coloni-
sation measures have been accepted
by some of the States. In the State-
ment that has been laid on the Table
of the Sabha, it has been mentioned
that there are 270 under the head-
ing “Otherwise”. All these persons
are being put under the Jand coloniza-
tion scheme and other resettlement
schemes, :

have
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Shri Ranga: The hon. Deputy
Minister had said that about 11,000
people Were expected to look after

themselves. 1 would like to know how
he has reached that conclusion. I
would also like to know whether any
efforts have been made by Govern-
ment to contact the public under-
takings in Visakhapatnam  Rourkela
and Bhilai which are not very far
from the places to which these rep-
atriates from Burma belong, because
they orginally hailed from Visakha-
patnam and Srikakulam, and whether
Government have circularised the
public undertakings asking them to
show some preference in providing
employment for these unfortunate
people.

Shrl D. R. Chavan: If the hon
Member would have cared to look in-
to the statement laid on the Table of
the House, he would have found
therein the steps that have been taken
by Government for the purpose of
providing employment opportunities
in all these public undertakings. As
a matter of fact, we have written to
all these public undertakings under
the respective administrative Minis-
tries that about 25 per cent and 33
per cent of posts should be reserved
for these Burmese repatriates.

Shri §, M. Banerjee: May I know
whether it is a fact that the Works
and Housing Minister had made a
statement that he wag prepared to
construct shops, because one of the
conditions for the grant of Rs. 2000
to these refugees from Burma was
that the amount would be given to
them if they could produce a certifi-
cate that a shop had been sallotted to
them? When the question was raised,
Shri Mehr Chand Khanna had said that
he would be prepared to construct
shops provided funds were provided
by the Rehabilitation Ministry. So,
a dispute is going on between the Re-
habilitation Ministry and the Works
and Housing Ministry....

Mr. Speaker: What is
Member's question?

the hon
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Shri 8. M. Banerjee: I want to know
whether the Rehabilitation Ministry
has given adequate funds to the Hous-
ing Ministry for construction of quar-
ters.

Shri D. R. Chavan: The statement
made by the hon. Minister of Works
and Housing, to which reference has
been made, has been brought to our
notice. As a matter of fact, he had
stated that if some funds were allot-
ted and placed at the disposal of the
Works and Housing Ministry, he
would be in a position to construct
‘houses; but, for the time being, there
is no such proposal under the consi-
deration of the Rehabilitation Minis-
try.

Mr, Speaker: Now, Shri Rajaram.

Shri S, Kandsppan: May I know,
Sir . . .

Shri 8. M. Banerjee: Sir, I want to
point out one thing. It is a very
serious matter . , .

An hon. Member: It is not Shri
Rajaram, but Shri S, Kandappan.

Mr. Speaker: [ am sorry. 1 meant
the hon. Member from the DMK,

Shri S. Kandappan: From the state-
ment I find that the number of peo-
ple to be rehahilitated in Madras is
quite considerable. May 1 know from
the hon. Minister when they are likely
to be rehabilitated, and whether any
request has been received from the
‘State Government to rehabilitate these
people in the Andaman and Nicobar
Islands?

Shri D, R. Chavan: As regards the
first part of the question. I would say
that most of the repatriates from
Burma have come to Madras. As re-
gards the resettlement of these per-
wons from Burma, certain schemes are
under the contemplation of the Gov-
ernment of India for resettling thege
persong in the Andaman and Nicobar
Islands.

Shrl Hari Vishnu Kamath: Besides
these hapless repatriates, about
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1,30,000 odd in number, is the Gov-
ernment’ aware that a large number
of persons of Indian origin are being
detained in Burma for so-called
economic offences, and if so, are any
efforts being made by Government to
get them also repatriated?

Shri D. R. Chavan: I have not got
any information regarding this. If
the hon. Member wants this informa-
tion, he may put a separate question
to the Ministry of External Affairs.
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Telegraph and Telephone . Revenue
. System
+

*566. Shri Buta Singh:

Shri Gulshan:

Shri Yashpal Singh:

Shri S8hree NarayYan Das:

Shri Karni Singhji:

Shri Bagri:

Shri Ram Sewak Yadav:

Shri Ram Harkh Yadav:

Will the Minister of Communica-

tions be pleased to state:

(a) whether Government have
considered the report of the British
Accounts Consultants regarding the
collection of telegraph and telephone
revenues;

(b) whether Government propose to

appoint internal Accountants to
check leakage of the said revenue;
and

(c) whether such Accountants would
be directly under the control of the
Comptroller and Auditor General of
India or the Director General, Posts
and Telegraphs?

The Minister of State in the Depart-
ments of Parllamentary Affairs and
Communications (Shri Jaganatha Rav):
(a) Certain recommendations of the
Consultants concerning collection of
Telegraph and Telephone revenue
have been accepted and are being
implemented. Other recommenda-
tions are under consideration.

(b) No. The report does not imply
leakage of telegraph or telephone
revenue or envisage the appointment
of any interna! accountunts to check
leakage of revenue.

(c) The question does not arise.
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Shrl Buta Singh: What are the
broad outlines of the main recommen-
dations made by the British experts to
the Ministry?

Shri Jaganatha Rao: There are
many recommendations, Some of
them have begn accepted and imple-
mented. I can lay the recommenda-
tions accepted on the Table.

Shri Buta 8ingh: Is the Minister in
a Position to mention the total amount
stuck up as arrears, and what steps
GoverNment propose taking to realise
them?
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-28Shr{ Jaganatha Rao: On the last
occasion, I answered that question. If
I remember aright, the figure is about
Rs, 450 crores, Steps are taken to
recover the arrears.
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Sh-i Jaganatha Rao: I have already

stated that in the answer.
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Shri Shree Narayan Das: Is it a fact
that most of the arrears due are due
from various departments of the Gov-

ernment It so, have any effective
steps been taken to clear the arrears





